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the MtoMar «( Mrte to tte MU* 
ftT of Transport aarf CmtannfeaOnnt 
Wtarf **J Bahadur): (a) and (b). Out 
erf an estimated compensation of 
Rs. 1,80,511 a sum of Rs. 04,490 has 
been pud. The reason tor the non
payment 01 the balance is—

(1) non-appearance ol the parties 
concerned (Rs 30,799); and

(li) non-approval of estimates 
(Rs. 28,222).

No one was ousted from his homestead 
and as such the question of resettle* 
ment does not arise.

(c) and (d). The required informa
tion is not available. It is being col
lected from the State Government 
concerned and will be placed on the 
Table of Lok Sabha in due course.

NJE& and Community Development 
Blocks la Andbra

ML Shri B. y. Krishna Sao: "Will 
the Minister of Community Develop
ment be pleased to state:

(a) the number of National Exten
sion Service anr’ Community Deve
lopment Blocks operating it present 
In Andhra Pradesh, District-wise, and

(b) the number of Blocks proposed 
(0 be opened there during 1957-58?

The Minister 0! Community Deve
lopment (Shrl 8. K. Dey): (a) A 

v& laid on the Table. 
[See Appendix III, annexure No. 31].

(b) N.E.S. Blocks to
C D. Blocks 9
(by conversion from N.SS.)
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